Misc. Appl No : 249/2019
ED Vs. Sanjay Bhandari & Ors,

03.10.2020

Matter is taken up today and the proceeding are
conducted through video conferencing (CISCO WEBEX) as per
direction of Hon'ble High Court issued vide Circular No.
322/RG/DHC/2020 dated 15.08.2020 in view of the pandemic

" Covid-19.

Present:  Sh. Amit Mahajan, Ld. Central Government Standing
Sh. N. K. Matta, Ld. SPP for ED.

Sh. Mahesh Gupta, DD for ED.

\man Mor, EO for ED.

\khil Sibal, Sr. Advocate with Sh. Avnish Arputham,

nu Parashar, Ld. Counsels for accused
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Put up on 17.10.2020 at 11.30 a.m for remaining
arguments.

Signed copy of this order is being sent through whatsapp
to Ahlmad of this Court with direction to send the same to concerned
official of District Court, RADC for uploading on official web site of
Delhi District Court.

S Tha hard copy of the order shall be placed on record as
.k'. mm ’ﬂ:la I ular functioning of the courts at Rouse Avenue
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RC No. BD1/2016/E/0003

Branch: CBI/BSFB/ND

Uls :120-B riw 201, 420, 436, 468, 471, 477-A, 409 IPC &
Sactlnn 13(2) n'w 13 (1)(c)&(d) of PC Act, 1988

CBI Vs Sunil Gupta & Ors.
03.10.2020

E Matter is taken up today and the proceeding are
Bee conducted through video conferencing (CISCO WEBEX) as per
E direction of Hon'ble High Court issued vide Circular No.
WRGJHDHCEOE‘B dated 15.08.2020 in view of the pandemic
Covid-1

Sh. Navin Kumar Giri, Ld. PP for CBI.

Kumar G;:ﬂ Ld. PP for CBI amts that he has






